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Law  and Order in IM h l

361. SHRI DURGA CHANT: Win the' 
Minister of HOME AFFAIRS be pleas­
ed to state:

(a)' the present lafw and ord^ situa-* 
tion In the capftal;

(b) the number of thefts, robberieii' 
and daboiti^ com m itt^ di^ingf th£ 
last 2 n^onths, month-wise;

(c) whether there is regular police* 
petrolling in the capital; and

(d) if sO, what further steps Gov­
ernment are contemplating to improve 
law and order situation in the capital?

THE MINISTER OF STATE IN THE 
MINISTRY OP HOME AFFAIRS 
(SHRI DHANIK L.AL MANDAL): (a) 
and (b ). The law and o r ^ r  situation 
is constantly under reviw .

The number of thefts robberies and 
dacoities during the last two months 
arc as under:
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(c ) Yes, Sir,.

(d ) The follow ing steps are being 
taken to keep the laW and order 'an d  
crim e situation under control: —

(i) Intensive mobile and foot pat­
rolling both during day aiid nlgliti is 
being organised.

(ii) police pickets are frequently 
posted at vulnerable points in the 
city intercepting criminals and mtiin- 
taining peace.'




